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v 3o By,

RECORD OF THE
Y‘Nldﬁﬂ?m HOUSE DA’

1979

ED-
22-3-

and the

sand Mirch, 1979, between 5.15 p.m.
and 1.50p.m. to under Rule
279 and aga(i) (i) should net con-
tain any reference 1o the death of Shri
FY7 Y ;l\hd: Narain made in the
ouse on the receipt of wrong informa-

§

House further resolves and dircets
Elrsemtnfylo record that “at this
stage the Houwse was wrengly informed
thet Shri Jaya Prakamh Narain has
p..edmw"mddg: Hmlm‘elnt-
vary re ference  adjourned.”

ction of such expresmons therefrom as
2:3 ‘defamat or:ndece;uorunpul:l:-
Lw. appreciste the

Folings wnderlying the. Motion, Bus there

of

i be, and genuine re-
wuumm is a sign of strength
and not weakness.

Hence, the consemt sought for is not
accorded.

—————

MR. SPEAKER :Papers 10 be Laid.

OTIRMQY Dia-

FnReEe
ot yoli shaut ik

MR, SPEAKER : I do ot reply to
questions here.

CHAITRA 6, 1001 (SAKA)

'3z hrs.
PAPERS LAID ON THE TABLE

DETAILED DEMANDS pPOR ORANTS Op

THE MINISTRY OF AGRICULT.RE AND
IRRIGATION POR 1979-8o.

THE OF AGRIGUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) :
I beg to lay on the Table a copv of
Detpiled Demands for Granis (Hundi
and English versions) of the Minisiry of

ulture and lmgﬂm for 1979-80

ﬂ-ﬁfa in Library. See No LT-g159/79).

AvLvmnivn ControL  (AMenDMENT)
ORDER, 1979

THE MINISTER OF STEEL, AND
MINES (SHRI BIJU PATNAIK):
I beg to lay on the Table a copy of the
Aluminium (Control) Amendroent Order,
1979 (Hindi and English versiony) pub-
lished in Noufication No.S5.0. 74(E) in,
Gazette of India dated the 6th February,
1979 under sub-section (6} of secion § of
the Ewential Commodities Act, 195
(Placrd in Library. See No. LT-g160/79].

DeratLEp DEManD rom GuanTs o TS
My or Houmz Arrams or 1979-80.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
I beg 10 lay on the Table & copy of the
Detniled Demands for Grants (Hindi and

sh versions) of the Ministry of Home

irs for 1979-B0. [Pleced in Librery. See
No. LT-4161/79].

LIGHT DIESEL OIL (FIXATION OF CFILING
PRICES) SECOND AMENDMENT ORDER,
1979.

(KBRALA) AND NATIONAL
FURTILIZERS LTD., NEW DELHT ¥OR 1977-78.

Tpfeew, e Wit W
e W g Wt (o referg Raw) ¢
T gyafy ¥ frefafer o
AT YT O AT § —

(1) wraers weg wfufmw, 1955 ¥
ora 3 ¥ Jewre (6) ¥ vk
ger fuw dw (v W
dr frator)  Ea sl
wrw 1979 (fgrét awr st

1

dewew) 7 o wfy, W fodds



239  Papers .

[sft acfay aw]
17 WIS, 1979 & Wi & |o0A
¥ wierget &t &0 Fio firo
251(%) & swifoc gur a7

[Plaged in Library. See No. LT-4162/79]

(2) worlt wfafaw, 1956 w1 a7
619% ¥Y guET<r (1) ¥ wrwwia
fererfifaa qait (ferd am ol
geFcr) @ oEgE Sfa o —

(7) (q%) sheargod qoe sfaaew
g fafads, Sum awew
(#<w) & & 1977-78 &
F AT FY FTHTCIT HIAT |

() wearmd  que  AfEe
FreR fafede, sUm avEw
(¥<9) FT AT 1977-78 FT
aifes  wfrdew, sEifEa
¥E a9 I -y
Frarles  feoaforr |

[Placed wn Libraty Se¢ No  LT-4163/79)

(@) (=) Ao wfedred o,
af feeell, $ 99 1977-78 §
FTAF FY TEETTATY aHEr

@) A wlemwE fao,
7% feelY F1 99 1977-78 FT
ofes  wfedsw, dedfeaa
¥ a1 I7 9T Frras—wgra-
qers # feoafomr |

[Placed in Library. See No. LT-4164/79.]

NormricaTioNs UNDER CoMPANIES AcT,

1956 AND RE. DELIMITATION OF PARLIA-

MENTARY AND  ASSEMBLY  CONSTITU-
enaizs W Tamar Napu,

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
IN THE MINISTRY OF LAW

STICE AND COMPANY AFFAIRS
SHRI 8.D. PATIL) : 1 beg to lay on the

ro—
A copy of Notification No, G.SR.
R e B vt

MARCH 27, 1879

a0

laid
published in  Gazette of Indin dated
the 1gth March, 1 msking cor-
tain alternations B:%mlngf

A of Order (Hindi and Eng-
R Al il oty
tion No. S, .1;3&2) in Gazette of

the

Delimitation of Parliamentary and
Assembly Constituencies Qrder, 1976
(without altering the extent of any cons-
tituency as given in the Order) m
respect of the State of Tamil Nad
under sub-section (3) of section
of the Scheduled Castes and Sche-
duled Tnbes Orders (Amendment)
Act, 1976. [Placed in Library. Ses
No. LT-4166/79].

ANNUAL REPORTS OF THE REGISTRAR OF
NEWSPAPERS POR INDIA ON PRESS IN
INDIA FoOR 1976 AND 1977

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRI1 JAG-
BIR SI.NG}:}: I beg to lay on the Table
a copy cach of the following reports (Hinda
and Enghsh vermons):

{1&%1 Report (Part II) of the

trar of Newspapers for India

on in India, 1976.

2) Annual Re Part 1) of the Re-

@ tiar of mPu:flrlnd;lm
in India, 1g977.

[Placed n Library, Se No, LT-4187/79])

S8HRI JYOTIRMOY BOSU (Dia-
mond Harbour): You sid you were
competent to but to only one
section of the House? i this report



